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BEFORE THE REG STRAR M A. SAYEED
Petition(s) for Special Leave to Appeal (Crl) No(s).6254/2012
JAGADAMBA PRASAD Petitioner(s)
VERSUS
STATE OF U. P. Respondent ( s)
(with office report)

Date: 17/04/2013 This Petition was called on for hearing today.

For Petitioner(s)
M. Anurag Tonar, Adv.
M. Ranmeshwar Prasad Goyal, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER
On behalf of the sole respondent - State of UP., the learned
Advocate, M. Adarsh Upadhyay has accepted notice and has undertaken to
file vakal atnanma as well as counter affidavit by the next date. Four

weeks’ tine is granted.
Li st again on 4.7.2013.

| | | (M A SAYEED)

I | | REG STRAR
I I I

rd



